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RESUME * OF, WORK DONE BY LOK SABHA DURING
TWELFTH SESSION OF FOURTH LOK SABHA |
NOVEMBER-DECEMBER, 1970)*

1. DURATION OF SESSION

Date of commencement . . . . . 9th November, 1970
Date of adjournment sine die . . . R Bth-i;;é:mber, 1970
Date of prorogation . - . . 23rd December, 1970
N.mbe:r of days of sittings . . - . . 28

Number of hours of sittings . . . . 180 hours

2. ADJOURNMENT MOTIONS

Consent withheld
Date on which
Subject Names of Members brought before  Remarks®
the House
S —_
Murier ofeleven youngmen ShriKanwar Lal Gupta 23-11-1970 Consent
near Calcutta on 20-11-1970  Shri Tridib Chaudhuri - withheld
Shri Joytirmoy Bosu by the
and others. Speaker.
Shri Samar Guha
Shri H. N. Mukerjee
and others.

#The Fourth Lok Sabha was dissolv:d on Sunday, the 27th December, 1970,
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4. CALLING ATTENTION STATEMENTS

Sl o ‘Name of the  Name of the Time
No. Brief Subject member who Minister taken
Called Attention = ———— —
) Date of Statement
I ~2 3 4 ' 5
T H. M
1. Arms supply to Pakistan by ShriKanwar Lal SardarSwarrnS'ngl - o .57
U.S.A. & U.S.S.R. Gupta ———— o
9-11-1970
2. Difficulties expsrienced by ShriS.M. Banerjce Sardar Swaran Singh o 36
Indians in Ceylon .
10-11-1970
3. Orissa’s demapd for @ new Shri Surendranath ShriPali Ram Ehagat o 35
steel plant in the State during LCwivicy = 2 —-—m e m e e = -
the 4th Plan 11-11-1970
4. Un.crtalnty prevailing over ShriE.K.Nayanar Shr.lal’t Naraya o 29
Indo-Nepal talks on Trace Mishra .
and transit
12-11-1970
5. Encircling of the town of Shri Atal Bibari ShriKrishr: Cls raoocoas
. Mekhliganjin Cooch-Behar - Vajpayee Pant
by Pakistani forces P ——
16-11-1970.
6. Clashes between the police ShriDhireswar ShriKrishoa Chincrz - 0 30
and students in-Imphal and  Kalita Pant
Manipur Govt’s. decision
torequisitionthe Army 17-11-1970.
7. Delhi school-teachers’ demand Shri Kanwar Lal Shri Bhakt Darshan o 37
for revision of their pay - ta
scales 18-11-1970
e . Move by the U.S.S.R. , ShriShriChand  Sardar Swaran Singh o 56
Britain and U. S. A, to Goyal _ —_—
secure bases inthe Indian 19-11-19%0
Ocean :
9. Disappearance of &. S. Fhri Nath Pai *Sard: r Igbal Singh o 17
Mahajagamitra, a .cargo —_————————
vessel, in the Pakistani watcr 20-11-1670
10. Closure of clearing houses Shri Remavitar ShriY.B. Chavan o 16
o7 Banks in Bihar Shastri S
23-11-1970
11. Delay in the relcase of Shri Yajna Tatt ShrilaltNiuy:r o 37
Tariff Commission’s —  Sh:mre Mishra,
Report re: the price of art- S —
silk yarn etc. 24-11-1970

#0n 18--2-70, Shri K. Raghuremai| laid er the Tgtle a further atate'mmtonthe subject.

I
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1 2 3 4 5
. . . ) H M
12. Govermment’s reportéd deci- ShriS.M. Banerjee Dr. Triguna Sen. o 41
sion to have majority parti-
cipation in the foreign oil 25-11-1970
companies .
13. Unearthing of a foreign ex- Shri Atal Bihari Shri Ram Niwas o 31
change racket at Bombay  Vajpayee Mirdha
involving Rs. 54 lakhs
' 26-11-1970
14. Refusal by Pakistan to accept Shri Nath Pai Sardar SwaranSingh o 26
aid and assistance directed ' —
towards the  victims of 27-11-1970
cyclone in East Pakistan
15. Decision of the textile indus- Shri R K.Birla  ShriLalit Narayan o 23
try for block closure Mishra
textile mills due to shortage
of cotton 2-12-1970
16. Soviet Union’s resistance to Shri Nath Pai Sardar Swaran Singh o 50
correct the Indian maps in
the 2nd volume of the Great 4-12-1970
Encyclopaedia and its having
continued to show NEFA
therein as part of China
17. Refusal by Indian Airlines ShriBepoy Krishna Dr. Karan Singh o 40
pilotsto fly Avros Daschowdhury
7-12-1970
18. Reported escape of 2 Pakis- ShriHemBarua  ShriRam Niwas o 37
tani women working in Mirdha
Shillongto East Pakistan—
with some important docu- 8-12-1970
ments
19. Strike byjute workersin West ShriH.N. Muker- ShriBhagwat Jha o 34
Bengal jee Azad
9-12-1970
20. Closure ofthe daily ‘Basumati’ ShriIndrajit Gupta Shri Bishwa Nath o 15
and itsallied publications - Roy
10-12-1970
21. Shortage of truck and bus ShriShashi Shri M.R. Krishna o 25
tyres inthe country Bhushan
II-12-1970
22. Appeals made tothe Govern- ShriK.N.Tewari Shri Krishna Chandra o 23
ment by former revolution- Pant
aries and freedom fighters
to mitigate their sufferings 14-12-1970
23. Steep fallinthe generation cf ShriMeetha Lal ShriSidheshwar o 25
power at Bhakra - Meena Prasad

15-12-1970




1 2 i I p S
24. S!abbini of Mrs Parimal ShriS. M. Banerjee S]m Kmhm(:hndrao 30
osh and het son at Cal-
cutta
U 16-:3-;970
25. D:zpression in the rice market ShriRaghuvir Singh Shri Gylzari Lal - o 10
of Punjab dueto non-dvail- -~ Shastri : ‘ Nanda '
ability of wagons
: 17-12-1970
= - ,
el 5. DIVISIONS. )
Numnber of Divistons held Lo P <
e e e e ANCTAL BUSINESE T T
Subject Date of Date(s) of discussion Time
presenta- taken.
tion
I 2 3 4
i) Railway Budget
(O] y H M
Deman s for Excess Grants 31-8-70 8-12-70
R ]
ailways) for 1968~ 10-12-70 J Discussion a ing
) ? on Demand for Excess
Grant (Railways)
5 37
Supplemsntary Demands  2-12-70 8-12-707) *Discussion and voting on)
for Grants inrespect 9-12-70 supplementary Dema-
o of the Budget (Railways) 10-12-70 nds for Grants (Railways)
w4 for 1970-71
' (ii) General Budget
v! Demands for Excess 28-8-70 8-12-70 **
Grants in respect of the Dlscusswn and voting 1
Buiget (General) for on Demands for excess
1968-69 Grants (General)
Supplementary Demands 25-11-70 8-12-70 ** p3
i Gran::}’n respact 5 Discussion and voti
of Buiget ( General ) on Supgl:menn:y
for 1970-71 e |
(iii) Budget in respect of Union Territory of Manipur
Supplementary Demands  11-12-70 .
or Grants in respect
of the Union Territory

M anipur for 1970-71

* Discussed together.
4 **Discussed together.
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7. LEAVE OF ABSENCE

Sl Period for which
No. Name of Member leave granted

1. ShriJ. Rameshwar Rao , . . . .  9-II-701tO 30-1I1-70

2. Shri S. M. Joshi , . o . 5-8-70 10 1-9-70
3. Shri Erasmo de Sequeira . . . . 9-I1-7010 18-12-70
4 Shri J. K. Choudhury . . . . . 9-11-7010 18-12-70
5. Shri K. Rajaram . . . . . . 23-11-70t0 11-12-70
6. Shri Viren Shah . .

. . . . 20-II-701t0 4-12-70

Date wken
leave

granted

—— — ——

-

F 18-12-70
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9. OATH OR AFFIRMATION

SL Name Consti-  State Language of oath/ Date
No. tuency affirmation
1 Shri Chow Chandret *North Assam English (cath) 11
Gohain East Fr- e
onter
Tract
2 Shri A. C, George Muxzanda- Kerala English (oath) 9-I1-70
puram
3 Shri Prabodh Chandra  Gurdas- Punjab Hindi (oath) 9-11-70
pur
*Nominated by the President.
amT ’ 18 - %



10. OBITUARY REFERENCES

Sl Name and particulars of  Date of Date on
No. Membership death which

reference
made

Time taken

Remarks

x Shri A. S. Saigal, 17-9-70 9-I1-70 |

sitting Member of Lok
Sabha.

2 Shri A. D. Doraiswami I 11-
Gounder, Member of the 7T e
Second Lok Sabha.

3 Shri C. P, Mathew, ~II~
Member of the First 24970 9-xr-70
Lok Sabha.

4 Shri Bhawanji Arjan Khim- 27-9-70 9-I1-70
ji, Member of the Cons-
tituent Assembly, First
and Second Lok Sabha.

5 Shri George Thomas II-10-70 9-II-70 r

Korttukapally, AJizniber of
First and Second Lok
Sabha.

6 Shrimati Kamala Chaudhuri, 15-10-70 9-I1I1-70
M:2mber of the Cons-
tituent Assembly, Provi-
sional Parliament and
Third Lok Sabha.

7 Shri Naval Prabhakar, 28-10-70 9-I1I-70
Member of the First,

Second and Third Lok

Sabha.

8 President Nasser of 28-9-70  9-II-70

U. A. R. 5

9 General de Gaulle, former 9-11-70 II-II-70
President of France.

g0 Dr. C. V. Raman, an emi- 2I-II-70 23-II-70

nent Scientist of India.
ar Shri M. Thirumala Ra&k 29-11-70 30-II-70

0—04

0-—09

11. PAPERS LAID ON THE TABLE

(i) By Government.......... e ieraaaaeas ...403
(ii) By Private Members................ Nil.
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12, PERSONAL EXPLANA.TIONS UNDER RULE 357

r

SL Brief Subject Name of member Date Time

No, . .. .who made the per-_ taken
o ; sonal explanation

- H. M.

1 Certain remarks about Shri J'M. Lobo Shri J. M. Lobo 24-11-70 0—o0I
Prabhu made by Shri Chintamani Prabhu
Panigrahi and the Minister ef State
for Information and Broadcasting
on 19-11-70 during supplementaries
on Starred Question No. 215.

2 Certain remarks about Shri A.K. Kisku Shri A. K. Kisku  25-11-70
(Deputy Minister of Education and
Youth Services) made by Shri
Kartik Oraonin the House on
24-11-70

0—01I

3 Certain remarks about Shri J. M. Lobo Shri J. M. Lobo 2-12-70 0—03
Prabhu’s participation in the sittings Prabhu
of the Rules Committee made by.
Shri Nath Pai in the House on
26-11-70

4 Information about Shri Sant Bux Smgh’ Shri Sant Bux Singh 4-12-70 0—04
arrears of rent given to the House by
the Minister of State for Health dnd-
Family Planning and Works, Hous-
ing and Urban Development on
23-I1-70 in reply to Unstarred Ques-
tion No. 186s.

13. PETITIONS

Presented by Members.
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-14. PRIVILEGE MATTERS

1 : &

S1. No. Brief Subject

Name of
Member who -
-raised the matter brought

before the

Date on
which

matter

House

“Time
taken

Decision of the
House ’

1 Question of

privilege Shri Madhu 12-11-70 The House referred the

against Shri Mohinder Limaye

Slﬂsha City Magistrate,

Vi for illegal
tody of Shei M+

Limaye, M. P., from
oth to 26th Aug'ust,
1970

a]legedman Koushik

handlmg and removal
of Shri K. M. Koushik,
M. P. by police at
Nagpur Railway Sta-
tion on the 27th May,
1970.

3 Question of
against Shri
Wanchoo, former S:ig-
retary, Department
Iron and Steel and

Sl:.l'iﬂfE &n Mubkher-

jee Deputy

Iron & Steel Controller

for ¢ given

false evidence before

the Committee on Pub-

lic Accounts.

grmlege Shri Madhu

31270

2+12+70
9-12:70

matter to the Com-
mittee of Piivileges, .
[Lapsed on dissolution
of 4th Lok Sabha pn
27-12-1970]

I—05%

ed by the House on
ded by the

at the Bar of the
House on 9-12-1970
for

contempt of the House,

15s. QUESTIONS
(1) Starred

NumberonuaﬁonspmdowninQumionLim .
Number of Questions orally answered . . .

N beronucmomputdown mQuesuonLustundwrmmwmﬁn-
ished

. .

(ii) Unstarred

(i.i.l) Short Notlce

W mberonuaﬁonsputdowniansuonhsts
N mber of Questions orally answered . . .

838
140

. . . .

. . . .
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18. SPEAKER
SL. Subject I
No.” _ Date
I ic natural calamity caused by a -
. T’@fﬂm in East Pakistan. - 16-11-7Q
2 iry conducted by the Rules ) T

_about double voting on
.. .the Constitntion (Twenty-fourth

Amendment) Bill, 1970. : 26-11-70
3 _Health of the Deputy Speaker. 26-11-70

11-12-70

19. STATEMENTS BY MINISTERS
(i) Suo-moto statements made/laid und:é'r Rule 375--

SI. Subject Narie of Minister Date  Time taken
. > 3 .':..k:'.c.. *4 T
% - Statehood to Meghalaya . Shrimati Iedim .-  10-11-70 H M.
ARCH Ae ) - 0—07
2 Government business for the ~ShriK. Raghura- 12-11-70 0—20
* Novembet, 1970. L e
Demonstration and lathicharge Shri Gu.lzar'i.‘_ I 18-11-
3 in front of the Headquarters’ Nanda Les w7 003
office of the North-East Frontier -
-~ Railway at Maligaon (Assam) e -
India’s assistance for East Pa- Shrimati Indira '1—'6-1'1-56:' 0—0
4 kistan cyclone victims -Gandhi .- - I,
Govergment business for the - Shn K‘R.aghun zo-n'- . o=1
3 week commencing the 23rd mmah S “edt 9
November, 1970- 0 - PR o
'l6 D;smmalofalecmmm the DrVKR.VRao .: “zp'-n'-';o-". o—02
Correcting certain information Shri Krishna 20-11-70. . o—o2
giver by the Minister of State Chmd.mPant T
- - ~ for Home -Affairs and the e - - -
on 19-11-70 during discussion T T
i on the motion regarding U.P. S
* Statement was laid on the Table, =~ = T

25



26

8

10

11

12

":3

14

15

16

17

*18

119

20

Murder of eight persons in 24- Shri Krishna
parganas JDistrict of West Chandra
Bengal on 20-11-70.

Government business for the Shri K. Raghura-
week commencing the 3oth maish
November, 1970.

Government business for the Shri K.Raghura-
week commencing the maiah
December, 1970.

Accident to Jamair Dakota air- Dr. Karan Singh
craft VT-CZC on 5-12-70.

Constitutional implications of a Shri K. Hanuman-
Resolution passed by a State thaiya
Legislative Assembly in
suance of Article 169
Constitution and the follow-
up action by Parliament.

Cotton situation. . .« Shri Lalit Narayan
Mishra

Situation arising out of the con- Dr. Karan Singh
tinued agitation by the Indisn
Airlines Pilots.

Government business for the Shri K. Raghura-
week commencing the 14th maish
December, 1970.

Pmmr_h of mmpub n:n:o“ Shri Jagjivan Ram
e
mmrm dotuments

in Neville Maxwell’s book

“India’s China War”.

Government business for the 17th Shri K. Raghura-
December, 1970. maigh

Rmewoipohcym.tdngelh: Shri Krishna
olice personnel who partici- Chandra Pant
patedmtheamuonmﬁpﬁl

1967.
Indian Cargo Vessel m.v. Maha— Shri K. Raghura-
jagmitra’ missing from maish
12th Novembet, 1970 in lhe
Bay of Bengal during the
recent cyclone which hit East
Pakistan.

i Shri
A%mntqm_n of an Employment Bhagwat Jha

23-11-70
27-11-70
4-12-70

7-12-70

8-12-70

8-12-70

11-12-70
11-12-70

16-12-70

16-12-70

18-12-70

18-12-70

18-12-70

H. M.

0—22

0—30

0—01I

o—0%

1—I13

o—27

0—05

*Statements were laid on the Tzble.
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(ii) Correcting information under Direction 16

1%1. Brief Subject Name of Minister Date Time taken.
0.
H M.
1 Correcting the answer given on Shri K.S. Rama- 11-11-70 o—01
25-7-69 to a supplementary on  swamy
S Question No.s 122 re-
garding pension to Shrimati
Shah)ahan Begum.
*2 Correcting the answer given on Shri Mohd. Shafi 24-11-70 .
1-9-70 to supp! Qureshi

lementaries on
Starred Question No, 728 re-

* Statement was laid on the Table.
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20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS

Business Timetaken Percentage -
to the total
BILLS— :
(a) Government Bills . . *43 31 24-2
(b) Private Members’ Bills . 6 24 3-6
BUDGET— o
(a) Railway Budget . . . R . . s 37 - 31
(b) General Budget . . . . . . . 3 o7 17
CALLING ATTENTION NOTICES (Rule 197) 12 §§ 72
DISCUSSIONS—
(a) Half-an-Hour Discussions (Rule 55) . 6 21 35
(b) Short Duration Discussions-(Rule 193) . 13 29 7°5
MOTIONS—
(@) Motions (Rules 191 & 342) . . . . . 14 1I 7°9
(b) Motions for modification of Statutory Rules & Regula-
tions (Rule 235) e e 4 47 27
QUESTIONS 26 52 149
RESOLUTIONS—
(a) Statutory Resolutions . . . t 7 02 39
(%) Private Members’ Resolutions .. 8 06 45
STATEMENTS (Rules 357 & 372 and Direction 16) . 4 45 2-6
OTHER MATTERS, such as Papers laid on the Table, Ques-
tions of Privilege, Obituary References, etc. . . 22 53 127
ToTAL . 180 00 100°0

*Includes time taken on Statutory Resolution (vide S. No. 1 of Statrment 16 pp. 23)
which was discussed together with the motion for consideration of the related Gov-
ernment Bill (vide S. No. 12 of Statement 13 pp. 3).

+ Excludes time taken on Statutory Resolution [vide S. No. 1 . of Statement 3 () pp.
3] which was discussed together with the motion for consideration of the related

Government Bill. Time taken, thereon has been shown against the related Govern-
ment Bill.





